High Court of Jammu and Kashmir at Jammu;

Order

- No: 1262 - . . » Dated: 26 [)>]20]7F

*

Sanction is hereby accorded to the additional allotment of funds in favour of «the

- following Courts, under Major Head 2014-Adm. Of Justice, Sub Head (0488-D&S Judges,

under various object heads during the current financial year 2017-18 as per detail given
below:~ '

Rs. In lacs.

§.Ne '| Name of the court . Salary O.E. T.E. POL Tele 2971- . Elect.
; : : : P&OR
: B(NPS)
1 ‘| Pr. D&S Judge, Kathua. 15.00 0.15 1.50 0.20 — a— —
2 { Pr. D&S Judge, Reasi. Ea— ———— 0.20 — —— — —
3 .| Pr. D&S Judge, Jammu. il — o — — 1.00 -
.4 | Pr. D&S Judge, Srinagar. o - - — |- 1L.00 -
5 | Pr.D&S Judge, Poonch. o~ o o — — 0.30 —
6 -\ Pr.D&S Judge, Budgam. . —— — — — - 0.40 o
7 | Pr. D&S Judge, Ganderbal. I e - - - — - {015 -
8 Pr. D&S Judge, Kulgam. N - R 0.40 - - — -
9 Pr. D&S Judge, Bhaderwah. - S - o - - | 0.50 -
10- | Pr. D&S Judge, Kupwara, T - — - 0.30 -
11 Pr. D&S Judge, Leh., e o 1.00 - — - —
12 Pr. D&SJudge, Rajouri. I - - - - - 0.60 ---
13 Pr. D&S Judge, Pulwama. | — - - - - .00 —
14 Pr. D&S Judge, Shopian, === — - e e 0.30 —--
15 Pr. D&S Judge, Kargil. o == - -i- — 0.60 —
16 Addl. D&S Judge, Doda. _* -mam -een - - — 1010 -
17 Addl. D&S Judge, Handwara. - | 6.33 o - o - 0.40 -
18 Addl. D&S Judge, Sopore. e - — - — 0.50 . —
19 Addl,  Distt. Judge (Anti- | ---- ma e — | 0.15 -
corruption) Jammu, ’
20 Spl.Judge, Anti-corruption( CBI | --—- - - e 1 0.10 -
' Cases) Srinagar. )
21 Spl. Judge(Anti-Corruption) | ---- - - - - 0.30 -
, Janunu -
22 Spl.Judge(Anti-corruption) Sgr 10.00 0.10 - -—-- —— —— —
23 [ 2" Addl.D&S Judge, Srinagar | - 0.20
24 C.J.M. Jammu. 12.00 - e — 0.03 — —
25 C.J.M. Samba. 3.00 0.20 . - 0.20 —— 0.50 —
126 | CJ.M. Srinagar. ——— ~en - — |- 0.15 -
27 -\ CJM Leh. - o - - - -~ 0.30 -
28 - | C.J.M. Poonch. . = 0.30
29 C.J.M, Kulgam. 1 - - — -~ - 1030 -
30 C.J.M. Handwara. e R -] e — | 060 -
31 C.J.M. Kishtwar. ~—n — - —- - - 0.10 ---
32 Municipal Magistrate, Srinagar | -—-- - R - — 0.20 ——
33 Excise Magistrate, Jamnu —— - —— — —— 0.20 —
34 Sub Judge, Ramnagar. i =" — —— o 0.20 -
35 Sub Judge, Nowshera. i —— — — e 0.15 -
36 Railway Magistrate, Jamimu, e - - - -—- 0.30 -
37 Judge, Small Causes Court Sgr. | - B --- o ~—-—- 0.30 -
38 Spl.Mob. Mag. Budgam, - — - == - — 0I5 -
39 - | Spl.Mob. Mag. Bhaderwaly o |- Y —mn ne - 0.30 —
40 Spl.Mob. Mag. Leh. . e - - - - 0.20, -
41 Addl. Meb, Mag. (Tr) Jammu. e 0.10 ) 0.20 0.20. 0.03 0.25 -
42 Addl. Mob. Mag. (Tr) Srinagar . | --- - - —— — 0.30 -
43 Munsiff, Bhaderwah. - 5.00 0.10 0.25 0.10 |- - 1.00
44 Munsiff, Magan. .y L1352 -=- -~ - - 0.50 -
: (Arrears)
45 Munsiff , Shopian. - ——— - -~ —— - 0.30 —
46 Munsiff, Dangiwacha. 5.00 0.15 — 0.04 - 040 S
47 Munsiff;, Kotranka. ~19.00 0.10 0.20 0.20 - — S
48 Munsiff, Mendhar. 10.00 0.15 0.15 0.05 0.06 0.20 —
49 Munsiff, Katra. ———— - . - - - 0.30 -—
50 | Munsiff, Chadoora. - — -~ - - 0.30 -—
. ‘_i Munsiff, Sankoo. e - . - - -— 0.30 -




Munsiff, R.S.Pura. . — — - — - 9.30

s 52 —
33 Munsiff, Kathua. - . <o —— - 0.20 - |-
34 HMunsiff, Thandmandi, 7.00 - T B (s 0.30 -
55 HMuusiff, Budgam. ' e - ' -~ - - 0.30 -

HMunsiff, Charasharief. - -~ - - - 0.40 -~
36 Muniff, Ramban. ——— - ---- . -~ 0.30 —
57 Munsiff, Billawar. L - - - e - 0.25 —
58 Munsiff, Kangan. —— — o - - 0.20 -—
59 -Munsiff, Basohli. - — - -—- - 015" -~
60 | Munsiff, Hiranagar. e - - e - 0.30 —
61 Munsiff, Banihal., e - . ——— J— — 0.30 —
62 Munsiff, Udhampur. — - - I - 0.30 -
63 - Munsiff; Kishtwar. - - - . — - 1015 —
64 Munsiff, D.H Pura. . |- - - - -~- 0.30 ——
| 65 Munsiff, Buniyar. _ Aoem - — o o 0.20 -
66 Munsiff, Kulgam. e N . e - 1030. -
67 | Addl. Mob. Mag. Ramban, 170 0.10 0.10 0.08 e 0.20 -
68 | Addl. Mob. Mag. Kishtwar, e — o e e 1020 —
69 Addl. Mob. Mag. SuranKote. ~ = — o - 0.30 -
70 1 Addi. Mob. Mag. Awantipura. - -~ . - —_— e 0.20 -
71 Munsiff, Bandipora. o R - — — --- 0.30 —
72 | Munsiff, Bani, . e S — - - 0.30 e
73\ Munsiff, Jammu. o s o . - 0.30 -
74 Muusiff, Gandoh. : == e — P - ' 0.30 -
75 | Munsiff, Malanpur. o} e L e —— ——em —- | 030 -
76 - . i Addl. Mob. Mag. Thanamandi. — - — —— -— 0.15 -
77 .| Addl. Mob.Mag. R.S.Pura, — e C - — - 0.20 - -
78 .| Addl. Mob. Mag. Kulgam. -— - - U 0.20

179 .| Ist. Addl. Munsiff, Srindgar. | em = . - 0.30 —
80 | 2" Addl. Munsiff, Srinagar. i - -~ — | - 0.30 -
81 3% Addl, Munsiff, Srinagar. i R — - 0.10 —— 0.40 -

‘82 .| Distt. Mob. Mag.(Tr) Sopore. | -~ — — - - 0.40 -
83 | Sub Registrar, Janunu, ——— - - o - 0.30
| For Misc. Courts. ) )
1. Pr. D&S Judge, Anantnag. o e —- — o 0.10 -
2. Pr. D&S Judge, Kishtwar. —n— — ——— —— ——— 0.15 -
3. . | Pr. D&S Judge, Udhampur. | -~ — — ——em -ee- 0.20 B
By Order.

e I Regtstrar (Acctts) b >

No: 52/57- QW/AL Dated: 26 )2 Dol

W

Copy to the:-

1-16 Pr. D&S Judge Jammu/ Srinagar/Kathua/Reasi/Kislutwar/Poonch/Budgany/Ganderbal/

Kulgam/Bhaderwah/K upwara/Leh/Rajourl/Pulwama/Sh opian./Kargil.
17-19 Addl. D&S Judge, Doda/Handwara/Sopore.

20. Addl. Distt. Judge, (Anti-Corruption) Janumu.
21 Spl.Judge, Anti-Corruption (CBI Cases) Jammu.
22-22  SplJudge, Anti-Corruption, Jammu/Srmagar .
24, - 2" Addl. D&S Judge, Srinagar. -
25-32 CJM. Jammu/Sam!m/Srmagar/Lell/PooncIl/Kulganz/Halzdwam/Ktshtwar
33 - Municipal Magistrate, Srinagar. .
" 34. Excise Magistrate, Jammu.
35-36 -Sub Judge, Ramnagar/Nowshera.
37. * Railway Magistrate, Jammu,
38. Judge, Small Causes Court, Srinagar.

39-41 Spl.Mob. Magistrate, Budgany/Bhaderwal/Leh.

42-43 Addl, Mob. Magistrate (Traffic) Jammuw/Srinagar. :

44-71 Munsiff,Bhaderwali/Maganv/Shopian/Dangi wacha/Kotranka/Mendhar/Katra/Chadoora/
Sankoo/R.S.Pura/Kathua/Thanamandi/Budgany/Charasharief/Ramban/Billawar/Jamumu

_ /Kangan/Basohli/Hiranagar/Banihal/Udhampuir/Kishtwar/D.H.Pura/Buniyar/Bandipora,

fammu./Kulgam. ~
72-78  Addl Mob. Mag. Thanamandi/R. SPura/Kulgam/Ramban/Ktshtwar/ Surankote/
/Awantipura.

Cowrbel - == B} L




79
30.
31
32.
33.
84.
85.
86-115

'116.

Ne

: v v Contd...3/-
Ist. Addl. Munsiff, Stinagar. ) ’

2" Addl. Munsiff, Srinagar.

3" 4ddl. Munsiff, Srinagar.

Distt. Mob. Mag. (Tr), Sopore.

SubRegistrar, Jammu.

Treasury Officer, Saddar Treasury Srmagar

Try Officer, Sub Try. Distt.Court complex, Janipur, Jammu.

Treasury Officer,Kathua/ Reasi/Poonch/B udgam/Ganderbal/Kulgam/Bhaderwah/
Kupwara/Leh/Rajourt/Pulwama/Shopmn/Kargtl/Doda/Handwara/SopordSamba/

Handwara/kishtwar/Ramnagar/No wshera/Magam/Dangiwacha/K otranka/MendIt ar/Katra
/Chadoora/Sankoo/R.S. Pura/T hanamandi

...... for information and. .necessary action. .
Order Book.

e ;ﬁ, wpp- Laa GU-\A-Q‘ ' Dep ty Registrar(Acctt§) ’,

/



